HIGH COURT OF DELHI AT NEW DELHI |

No. 12073/G-6/Genl L/DHC
Dated 16.09.2020

TENDER NOTICE

Sealed Quotations are invited from reputed firms for supply of White Peak Cap of

superfine quality for Chauffeurs of this Court as per details as well as Terms & Conditions
mentioned below. '

SL. | ITEM COLOUR QUALITY | QUANTITY
NO. A
1. |Peak Cap alongwith White Superfine 100

embroided logo of !
different sizes |

TERMS & CONDITIONS:- ‘ j

» Sample of white peak cap may be seen on all working days between 10:06 am,
and 04:00 p.m. in Room No. B-119, STORE of Uniform, First Basement, General
Branch, Administrative Block of this Court. ;

¢ Supply will be F.O.R. basis.

Interested parties may submit their quotations alongwith samples in sealeci cover
super scribing thereon “QUOTATION FOR WHITE PEAK CAPS” and addressed to the
Registrar General, High Court of Delhi, Sher Shah Road, New Delhi which should
reach the undersigned in Room No. 6, Ground Fleor, General Branch-II,
Administrative Block, Delhi High Court, Sher Shah Road, New Delhi-116003 on or
before 01.10.2020 till 84:00 p.m. Quotation(s) received thereafter shall not be entertained in
any circumstances, . | |

|

This Court reserves its right to acéept or reject any or all quotations without assigning
any reason and split supply order. :

%

Sd/- |

DEPUTY REGISTRAR (GENL.-ADMN.-T1).



